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PAPER BOOK – II 

DOCUMENTS FILED BY THE 7th  RESPONDENT 
 

S.No Date Description of documents 
 

Pg. 
No. 

  1.  Brief compliance report 1 

  2. 16.03.2015 Consent order  2-7 

  3.  Latest Test report by Pragathi Labs & 
Consultants Pvt Ltd 

8-10 

  4.  Analysis report treated effluent by MOEF 
recognized 3rd party laboratory for the past 
three months  

11-22 

  5.  Photographs 23-24 
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original. 

 
Dated at Chennai on this the 12th  day of  April, 2021                                                 

 
 

 
 

7th   Respondent     Advocates for 7th  Respondent 
 



ANNEXURE-I 
 

 

S.No Recommendations in IISc Odour Study Report Action Taken by HPCL 

1 

Even if industries follow the good practices and 
maintain the emissions within the limits, there are 
possibilities of episodic odour issues. In such 
cases, it is a responsibility of each and every 
industry in the region towards community to 
cooperate and participate in taking the odour 
problem in Visakhapatnam area. 

Whenever information on 
odour issue was received, the 
location was visited and 
checked. 
 
Interacted with the person who 
has provided the information. 
 
Checks were carried out inside 
the refinery and no 
abnormalities were observed. 
The same was promptly 
communicated to the 
person/authority as applicable. 

2 

APPCB being the nodal agency should form an 
odour squad comprising members from APPCB, 
each stakeholder industry, prominent community 
members and experts in environmental areas. 
Typical tasks of the squad should include: 

 In case of any episode, the APPCB 
nominee to inform all members about the 
complaint and locations 

 The squad to visit the site and take ambient 
air samples in Tedier bags which should be 
stored under appropriate conditions and 
transported immediately (for GC-MS 
analysis) to a recognized laboratory, 

 Upon receiving the complaints from the 
squad, each industry should check for 
abnormal emissions/operating conditions, 
if any, in their industry and report to 
APPCB and take necessary actions. 

As and when complaints were 
received, checked the plant 
conditions for any abnormality. 
No abnormalities were 
observed and communicated 
the same to APPCB. 

3 

APPCB should initiate community medical study 
to correlate the mortality rates before and after the 
odour episodes and compare the data during non- 
episodes to evaluate the hazard 

Pertains to APPCB. 

4 Use of respiratory masks must be encouraged 
whenever odour is experienced 

Action by Odour squad. 

5 

Public education is an important concept in odour 
management. The odour squad should strive to 
impress upon the people of Visakhapatnam that the 
common odour one might smell from the industries 
or any other source will not have serious impact to 
the average person's health if released in small 
amounts. It is important to maintain public 
decorum and take steps to mitigate the panic 
among the general public through proper 
education. 

Action by Odour squad. 
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